


  

  
    [image: ]
  


  
	
	
Income Tax
	Articles
	News
	Judiciary
	ITR
	Notifications
	Circulars
	Instructions
	Orders
	Press Release



	
Budget
	Budget 2024
	Budget 2023
	Budget 2022



	
Service Tax
	Articles
	News
	Judiciary
	Notifications/Circulars



	
Company Law
	Articles
	News
	Judiciary
	Notifications
	Circulars



	
Excise
	Articles
	News
	Judiciary
	Notifications/Circulars



	
Customs
	Articles
	News
	Judiciary
	Notifications/Circulars
	 Circulars
	 Notifications
	 Notifications N.T.
	 Notifications ADD



	
GST
	Articles
	News
	Judiciary
	All Notifications/ Circulars
	Notifications
	Notifications CGST
	Notifications- CGST Rate
	Notifications IGST
	Notifications IGST Rate
	Notifications- Compensation Cess
	Notifications- Compensation Cess Rate
	Circulars
	Circulars CGST
	Circulars IGST
	Circulars- Compensation Cess
	UT Tax(Rate)Notifications
	UT Tax Notifications
	MVAT



	
CA CS CMA
	Articles
	News
	Judiciary
	Notifications
	Empanelment
	ICAI
	ICSI
	CMA



	
DGFT
	Articles
	News
	Judiciary
	Notifications
	Public Notices
	Circulars
	Trade Notices



	
RBI
	Articles
	News
	Judiciary
	Notifications
	Circulars
	Master Directions
	Master Circulars



	
SEBI
	Articles
	News
	Judiciary
	Notifications
	Circulars
	Regulations
	Press Releases



	
Finance
	Articles
	News
	Judiciary
	Notifications



	
Corp Law
	Articles
	News
	Judiciary
	Notifications
	CCI Notifications
	PPF Notifications
	Insolvency Law
	RERA
	IRDAI
	IFSCA
	PMLA







  



  
    
      
    

  



  




  
    

    
      
        
          [image: Site Logo]
        
      

    


    
      
        
      

    


    

  






	My Account
	My Profile
	Submit Post
	Books
	Softwares
	Union Budget 2024






Follow Us : 
	
	
	
	
	
	
	







    
        
            
                
                    
                        
                            Redirecting to the File

                        

                       	                       	
                       		You are Redirecting to "Shri Sachin R Tendulkar Vs The Asst. Commissioner of Income Tax ITAT Mumbai".
							10 Seconds

                       	


                       	
					    
					    Please wait while we are redirecting to the file.

					    

						

					
						If your download doesn't start automatically, Click Here to download it manually.
					

					
                    

                

            

            
                
                    
Latest Posts







	
		[image: Madras HC Directs Conditional Release of Sri Lankan Areca Nuts Seized by Customs Dept]
	



	
		Madras HC Directs Conditional Release of Sri Lankan Areca Nuts Seized by Customs Dept
	









	
		[image: HC Directs CIT (Exemptions) to Expedite Disposal of Delay Condonation Applications]
	



	
		HC Directs CIT (Exemptions) to Expedite Disposal of Delay Condonation Applications
	









	
		[image: HC directs Customs Authorities to dispose Petitioner’s Goods Release Requests]
	



	
		HC directs Customs Authorities to dispose Petitioner’s Goods Release Requests
	









	
		[image: CBDT mandates electronic filing of 8 income tax forms starting April 1, 2024]
	



	
		CBDT mandates electronic filing of 8 income tax forms starting April 1, 2024
	









	
		[image: SOP for handling / payment of accounts / certificates non-migrated to Finacle CBS]
	



	
		SOP for handling / payment of accounts / certificates non-migrated to Finacle CBS
	









	
		[image: CAAR Ruling: Classification of Viewsonic Technologies Interactive Display Systems]
	



	
		CAAR Ruling: Classification of Viewsonic Technologies Interactive Display Systems
	









	
		[image: Classification of Airsoft Toy Guns: CAAR Mumbai Ruling]
	



	
		Classification of Airsoft Toy Guns: CAAR Mumbai Ruling
	









	
		[image: Registration of Reporting Entity on ICSI-PMLA Portal as Per AML & CFT Guidelines]
	



	
		Registration of Reporting Entity on ICSI-PMLA Portal as Per AML & CFT Guidelines
	









	
		[image: ICSI Membership & COP Fee Payment FY 2024-25: Last Date June 30]
	



	
		ICSI Membership & COP Fee Payment FY 2024-25: Last Date June 30
	









	
		[image: Empanelment of General Observers (GO) for CS Examinations June, 2024]
	



	
		Empanelment of General Observers (GO) for CS Examinations June, 2024
	







	View All Posts



                    


	Featured
	Trending
	Popular









	
		[image: CBDT mandates electronic filing of 8 income tax forms starting April 1, 2024]
	



	
		CBDT mandates electronic filing of 8 income tax forms starting April 1, 2024
	









	
		[image: Advisory on Reset and Re-filing of GSTR-3B of some taxpayers]
	



	
		Advisory on Reset and Re-filing of GSTR-3B of some taxpayers
	









	
		[image: CBDT Clarifies on Misleading Reports on HRA Claims]
	



	
		CBDT Clarifies on Misleading Reports on HRA Claims
	









	
		[image: Financial Year end GST Checkpoints]
	



	
		Financial Year end GST Checkpoints
	









	
		[image: Representation on Incorrect/Delay In Submitting Application U/S 12A(1)(ac)]
	



	
		Representation on Incorrect/Delay In Submitting Application U/S 12A(1)(ac)
	













	
		[image: CBDT mandates electronic filing of 8 income tax forms starting April 1, 2024]
	



	
		CBDT mandates electronic filing of 8 income tax forms starting April 1, 2024
	









	
		[image: Advisory on Reset and Re-filing of GSTR-3B of some taxpayers]
	



	
		Advisory on Reset and Re-filing of GSTR-3B of some taxpayers
	









	
		[image: CBDT Clarifies on Misleading Reports on HRA Claims]
	



	
		CBDT Clarifies on Misleading Reports on HRA Claims
	









	
		[image: Financial Year end GST Checkpoints]
	



	
		Financial Year end GST Checkpoints
	









	
		[image: Representation on Incorrect/Delay In Submitting Application U/S 12A(1)(ac)]
	



	
		Representation on Incorrect/Delay In Submitting Application U/S 12A(1)(ac)
	













	
		[image: Due Date Compliance Calendar March 2024]
	



	
		Due Date Compliance Calendar March 2024
	









	
		[image: Corporate Compliance Calendar for February, 2024]
	



	
		Corporate Compliance Calendar for February, 2024
	









	
		[image: Statutory and Tax Compliance Calendar for April 2024]
	



	
		Statutory and Tax Compliance Calendar for April 2024
	









	
		[image: Managing Director and Whole Time Director in a Private Limited Company]
	



	
		Managing Director and Whole Time Director in a Private Limited Company
	









	
		[image: Empanelment for Concurrent Audit with Union Bank of India]
	



	
		Empanelment for Concurrent Audit with Union Bank of India
	














                    


Subscribe to Our Daily Newsletter







Subscribe







                    
 Search Post by Date


April 2024	M	T	W	T	F	S	S
	1	2	3	4	5	6	7
	8	9	10	11	12	13	14
	15	16	17	18	19	20	21
	22	23	24	25	26	27	28
	29	30	 


		« Mar
		 
		 
	
                

            

        

    





  
    
    
      
        
          
            [image: Logo]
          
        

      

      
	
		
		
		
		

	


    


    
      
  
    QUICK LINKS

    	Home
	About Us
	Contact Us
	Advertise
	Privacy Policy
	Terms & Disclaimer


  


      
  
    IMPORTANT

    	Submit Article
	Calculators
	Downloads
	Income Tax Deductions
	Empanelment
	Exam Tips


  


      
  
    JUDGMENTS

    	Supreme Court
	High Court
	ITAT
	CESTAT
	CLB Judgments


  


      
  
    Download Our App

    
      
        [image: PlayStore]
        [image: PlayStore]
      
    


    
      
        [image: AppStore]
        [image: AppStore]
      
    

  


    


    
      Copyright © TaxGuru. All Rights Reserved. Maintained by V2Technosys.com

    

    


  
  


  
  


  
  


  
  


  
  


  
  


  



    
  



















